FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF WHITEFIELD SPINTEX

Authorised Representative of creditors in a class (Three
names for each class)

(INDIA) PRIVATE LIMITED
| RELEVANT PARTICULARS T
1. | Name of corporate debtor Whitefield Spintex (India) Private
Limited
2. | Date of incorporation of corporate debtor 06/09/2013
3. | Authority under which corporate debtor is incorporated | ROC Gujarat
/ registered
4. | Corporate Identity No. / Limited Liability Identification | U17290GJ2013PTC076737
No. of corporate debtor
5. | Address of the registered office and principal office (if | Block No 661, 2 Takshashila
any) of corporate debtor Society, Rajkot — 360001.
6. | Insolvency commencement date in respect of corporate | Date of Order: 26" July, 2022
debtor Date of Receipt: 28™ July, 2022
7. | Estimated date of closure of insolvency resolution | 22" January, 2023
process
8. |Name and registration number of the insolvency | Mr. Chetan B. Patel
professional acting as interim resolution professional | (IBBI/IPA-002/IP-N-00819/2019-
20/12561)
9. Address and e-mail of the interim resolution | Address: - 301, Akshar Stadia,
professional, as registered with the Board Opp. Symphony House, Behind
Armieda  Cosmetic Center,
Bodakdev, Ahmedabad 380 059,
Gujarat
Email:- chetanpatelcs@gmail.com
10. | Address and e-mail to be used for correspondence with | Address: - 301, Akshar Stadia,
the interim resolution professional Opp. Symphony House, Behind
Armieda Cosmetic Center,
Bodakdev, Ahmedabad 380 059,
Gujarat
Email:- chetanpatelcs@gmail.com
11. | Last date for submission of claims 11" August, 2022
Classes of creditors, if any, under clause (b) of sub- | NA
12. | section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act as | NA




(a) Relevant Forms and www.ibbi.gov.in
14. (b) Details of authorized representatives
are available at: NA

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Whitefield Spintex (India)
Private Limited on 26" July, 2022

The creditors of Whitefield Spintex (India) Private Limited, are hereby called upon to submit
their claims with proof on or before 11" August, 2022 to the interim resolution professional at
the address mentioned against entry No. 8.

The claims shall be submitted in Form B, C, CA, D, E and F in terms of Regulation 7, 8, 8A, 9,
9A of the (Insolvency Resolution Process for Corporate Persons) Regulations, 2016 by the
Operational Creditor, Financial Creditor, Financial Creditors in a class, Workmen and
Employees, Authorized Representative of Workmen and Employees and Claims by other
Creditors as the case may be. The aforesaid regulation and relevant forms are available on the
website of www.ibbi.gov.in of the Insolvency and Bankruptcy Board of India.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

(3 farcd

Place : Ahmedabad Mr. Chetan B. Patel
Date :29'" July, 2022 (IRP)
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Satvendar Jain and his asso-

—ciates “utilised® hawala
—funds to purchase agricultu-
=rallands in and around Delhi
and also to repay loans taken
for similar transactions, the
Enforcement Directorate has
alleged in its recent charg-
esheet. The chargesheet or
“prosecution complaint was

=filed before a special Preven-
_-tion of Money Laundering

= -Act{PMLA)court hereonJu-

=ly 27 and the court on Friday
_tookits cognisance, thefeder-

“alacenevenid inastatoment
—aiagencysailinastatement

The ED has named Sa-
tyendar Jain, his wife Poo-
nam.Jain and associates Ajit
Prasad Jain, Sunil Kumar
Jain, Vaibhav Jain and An-
kush Jain, and companies
Akinchan Developers Pvt.
Ltd, Parvas Infosolutions
Pvt Ltd, Manglayatan Devel-
opers Pvt. Ltd and J J Ideal
Estate Pvt, Ltd. in the charg-
esheet, Jain, 57, a minister
without portfolio in the Aam
Aadmi Party (AAP) govern-
ment, wasarrested by the ED
on May 30. Jain held health,

hor eharons
hercharges

Satyendar Jain

before the probe agency took
him intocustady.

Delhi CM and AAP nation-
al convener Arvind Kejriwal

haddefended his minister

say-

inghewasa "hardcore, honest
and patriot” person who was
being framed in a "false case”
and hoped he will come out
clean after the ED probe.
The ED had also arrested
Vaibhav Jain and Ankush
Jain, and they, too, are in ju-
dicial custody along with the
minister. The probe found,
the ED said, that "during
2015-16, Satyendar Jain wasa
public servant and the above
mentioned four companies
(beneficially owned and con-
trolled by him) received ac-

comme n pntries (haws.
commodation entries (hawa

la) tothe tune of Rs4.81 crore
from shell (bogus) compa-
nies against cash trans-
ferred to Kolkata-based en-
try operators through hawa-
la route "These amounts
were utilised for direct pur-
chase of agricultural land or
for the repayvment of loan
taken for purchase of agri-
cultural land in and around
Delhi," the agency alleged,
The accused were "there-
fore, found to be involved in
the activity connected with
the proceeds of crime gener-

ated as a result of criminal

activity related to scheduled
offence and thereby have
committed offences of Sec-
tion3of PMLA 2002," it said,

The agency has conducted
at least two rounds of raids
against the minister's family
and associates. It had claimed
to have seized "unexplained”
cash worth Rs 2.85 crore and
133 gold coins after the first
round of raids conducted on
Juneé. In April, the ED had at-
tached assets worth Rs 4.81
crore and companies "benefi-
cially owned and controlled”

by him

aenartof thanmahe o
aspartof theprobe.

Friday The Coast Guardand the ;lﬂmn Mohan Reddy expressed =

Marine police launched an op-  grief over theincident. sm

Shree Satsang Shiksha Parishad Managed,
Shree Swaminarayan Institute of Management and IT

(MBA Program Affiliated to
Guijarat Technological University, Ahmedabad)
Chhaya Main Road, Chhaya - Porbandar 360578
E-mail: mba810owner@gtu.edu.in, Web: www.ssimpbr.org

Applications are invited from the eligible candidates for
the post tabulated as below. The application received on

or before 15" August, 2622 wiil only be considered.
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°* Bommai: BJYM leader murder
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S “Bengaluru: Karnataka

“=Chief Minister Basavaraj
=_-Bommai on Friday said the
“probe into the murder of a
~=Bharatiya Janata Yuva Mor-

at all border crossing points
along the HKerala rder

Checkposts would be set up
and temporary police camps
erected at sensitive spots in

Road, Jut

Khaiipur ; [ m-aazon Joshy
(d) Vishal Vinebhal Lakhand,
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— A | Tecirnd Atels 3 Associate Professor 01
1) Setilal Odhavibai Lakhani, Biock No| Schedus 5
ax Pernm 2 P«mem soam-m buid - up e ey ks, 18 - 50 o the grons ﬂ‘ 4 Assistant Professor 02
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S—=prehended by police in rela-  nataka police has been in  in Surathkal, the Chief Min- ol ool mg w 1| 202Psii Noh € el idng. 2013 # wwe & U e g wnf
_~=tiontothecaseon Thursday ~ touch with its counterparts ister said the investigation |Gt ctLoan] 1 ding NPA Date by an Act of Parliament in 2013
= Upon getting the com- inneighbouringKeralainthe into the murder would bein- | € 7 1] E F G ] Advt. No. RGNAU/5141/4/ADMIN 30 July 2022
®—plete details regarding the aftermath of the killing as tensified and the culprits 28092020 | HEQ2UNI0000%Q2178 | g 1042022 TRpNAITas M A e | matam CORRIGENDUM
_=case, the state government bothstate DGPsspoke toeach  nabbed soon. Special teams M,M“m.. 5 als P el
will write tothe Union Home  other The Chief Minister should be constituted to |“— N ANNOUNCEMENT FOR 2022
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probe by the NIA. "We have plannedandorganisedcrime.  ing that peace meetings mm sn- mun_l !m'ﬁﬁ‘ &x o, mmm ) g o J; W: and RGNAL website on 22 Juna 2022 invi
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@ “thedistrictcollector, Abench Bedakdey, Abenedabiad 380 059, Gl ml y q P
Zof justices H(\m.mf Gupta Email: chetanpaeics @yl com 4 ofihe esch borrow Sd. Authorized Oficar,
= % A _ Date : 28.87.2022 Coolamandalaen Investment and Financs Company Limitad CBC 03110/12/0004/2223
Zand Vikram Nath noted the for Address: 301, Akshar Stada, Opp. Symphory | eemssem— e

w “BJD MLA drove a car intoa comespondence wil the nisries House, Benind Atrieda Casmetic Canler,

O Resciatin Prokessionsl Bodakday, nmmumm Gujaral T

ROAD RAGE s AI.I.CARGO I.OGIS‘HGS LIMITED "~ 753 SAURASHTRA GRAMIN BANK
11| Last datn for submssoncl daims ith August, 2022 alic ) 4 ji i
2 To e TN ht Station, Mundra \e\‘“ '/ Regional Office, R-V, Rajkot : 2nd Floor, Viral Heights, Near Time Square - 2,
CASE ey AmPomstLBmlcrsm 1, Kulch, Gujarat 370421 S u'# Ayodhya Chowk, 150 Feet Ring Road, Rajkot - 360005, Phone : 0281-2066050.
erowl of people resulting in | | |2emm R Prirs Phone:. 02838 271111 09909031270,

%—mume&mm‘ﬂumﬂ.ﬂ 15| Names of nsctvency professicnsts dentfied| NA E-Tender cum ONLINE AUCTION SALE OF Saik of Immovable assets charged to the bank under the Securitization and Reconstruction of Financial Assets and Enforcement of
2 “oniiariog the @it UN-CLAIMED / UN-CLEARED IMPORT CARGOD Sacuriy nlerst Act, 2002 Y'IE undersigned as Aulhorized Officer of Saurashtra Gramin Bank has (aken over Possession of the
“facts and cin of | [i|ey avalabie s {a) Webirk: fps 166t govInomaidourioads | | In terms of direction of Govt. of India (u/s 48 of the Customs Act 1962), | | & i 8EEEt el s = Rl e e ot 2000 ofthe charpsd propartyfies i e below mersoned cases or

3 —thecase, wedeem itappropri- P Dol odeaepisanilin . (0 A M/s MSTC Ltd. is organizing an e-tender-cum online auction sale of | | r12izaccr of aris duss url e neil cn "AS 1S WHERE IS BASIS and WHATIS BASIS & WHATEVER THERE 1S BASIS" and a¢

Zate to allow the present ap-
=peal and direct the

varlous un-cleared, un-claimed Import cargo like, Lickerine Waste, Iron

_~tobereleased on bail. subject
~to the following conditions:-
="Heshallnot visitthe Chilika

_:mnslilucncy for a period of
“one year without taking per
~<mission from the Collector of

=the District.” the bench said
=in its July 25 order. It said
Zeven within this period of
Zone year, the MLA shall not
9 —address any public rally or
_Z=political congregation of
~more than five persons.
= The bench said to ensure
Zthat the MLA does not "influ-
'('ncc any witness directly or

", the trial court is
Zat liberty toimpose any other

“conditions of bail. sn

Two hybrid
terrorists
held in J&K

mTSrmngm. Security forces
zon Friday arrested two hy-
x =brid militants of Lashkare-
& =Taiba (LeT) outfit in Kupwa-
~ra district of Jammu and
“Kashmir and recovered
g—.arm.s and ammunition from
“their possession, police said.
= Two hybrid terrorists
S_ldenuﬁed as Talib Ahmad
=Sheikhof Laderwan, Kupwa-
~=ra and Shameem Ahmad of
& _-Kawadi Laderwan, Kupwara
N Zwere arrested by police and
—=Army, a police official said.
_-Hesaid the terrorists wereaf
=filiated with LeT outfit.
= TFour pistols, eight pistol

8=

68

84

44

wletonibinbinding

-
@

July, 2022
The eredilers of Weibefield Spinte (india) Private Limited, are heveby cated upen 1 subil their
clsims Wit procf on cf betore 11ih August, 202 1o the inem resolution prcfessionsl gt the address
maniorad againstentryNo. 8

The clzims shal be submitied in Form 8, C, CA, D, € 2nd F intems of Requiaton 7, 8, 24, 8, 98 of the
(Insolvency Rescheion wc«wm»hm.mwmmwmmm

Bed, and other miscellaneous items on behalf of Allcargo Logistics
Limited (CF5-Mundra). These nzmswlllbcsoldon “AS 1S WHERE IS” basis
as per the detailed terms and i o in the '

which is available with Allcargo Logistics Limitad, CFS -Mundra. Interested
buyers can inspect the cargo from 17to 5" August 2022 between 10:30 AM
to 5:00 PM {on working day only), E-Auction cum-E-Tender will be
on Tuesday, 09" August 2022 from 14:30Hrs to 17:30Hrs

m.umaku
Wrdwwlwuwavalmbmﬂwmkwfmhhwm Mwiw\-myrdﬂmlmm
Bodofinda.

Date: 20.07.2022 Sdi-|
Place: Ahmedabad Chetan B. Patel
Interim Resolution Professional for Whitefiald Spintex (india) Privata Limited

Reg. No.: IBBINPA-002/1P-N-00812/2018-20112561

Successful bidders are required to submit relevant certificates before
taking cargo delivery.

del Allcargo Logistics Itd- Mundra
B . | B
ntact 3
i temnly shivam.pathak@allcargologistics.com|
Email for co.in §

Auction Website: hﬂgs:“www.mmindia.cn.ln

spaciied hereunder. The Physical passession af the praperty is with Saurashira Gramin Bank. The purchasar shall baar the
application stamp dditional stamp duty! transfer charges, fes etc. and also all the statulory/non-statutory dues, taxes and
other charges, fses olc. owing Lo anybody.
DESCRIPTION OF THE IMMOVABLE/MOVABLE PROPERTIES
Name of Alc Due
holder & "
__owner's Name _ Outstanding's [
24,0621 a5 per
Dcrranu Nolice dated
01-09-2021 + interast
thereon, cost and
expenses elc
hereatar

)‘
C. S. No, 3345 Paiki, Part-B - 4
Satsang Chowk, Nr, Ram
Temple, OF Chhaya Road, At
Chhaya, Ta & Dst. | Poebandar.
LandAres; 37,17 g, Mt

Date of Inspection : 05-08-2022, Tim
Last Date for deposit of EMD : 16-08-2022

Date & Time of E-Auction : 17-08-2022 at 11.00 AM to 01.00 PM With auto extension clause in
case of bid received In last 5 minutes before closing.

!'1?.1;“;4% € Registered Offioe at Plot No.58660-23, 22nd Cross, 2% Main,

E

Vistaar Financial Services Private Limited

Beanch Office: Vistaar Finandial Services Pvi Lid. 310, Manek Center, 3rd Fioor. Opp. Neo Square Bulding Near Amber Cinema, PN Marg Jamnagar- 361001

SALE NOTICE FOR SALE OF IMMOVAEILE PROPERTIES

BTM Layout Stage 2, Bengakun- 560076

Notice is hereby glvel\ o me public in ganeral and in paﬂcjx o the Boerowes Co—Sovrwaer.l Mmgagov

2002

Y

e Al himl.

For detalled terms and conditions of sale, please wisit
contacton Mo 7574807753
* The authorized alﬁ:ar reserves the absolute right to accept / reject any offer(s) and! or cancell/ postpane the auction
process without assig

bidders may

g any reason thereof.
STATUTORY SALE NOTICE UNDER SAFAESI ACT
The Borrawars | Guarantors are hereby Noticed fo pay the sum mentioned above bafore the Date of Auction. Failing which the
. . p p x

Date : J0/07/2022, Piace : Rajkot Autharized officer, ihira Gramin Bank

13

mmme L

1

10

morigaged o tha Sacured Crediar, Scer of Vistaar Fi SARFAES!
%&;\rwg;&mgﬂs;d powers conlirred under section 13(12) read with Rules. Eandg olm seashy Ilerest (Enlxxaerrm!) Rule pursuant b nobice undes secﬂw |3(2}ol Ihe taar Financial Services Private Limited
L As . and Whatever theres” basison 13TH September 2022 through E-Auction. A .
fshosmty hE. -
= : SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
e Sy i A) Demand Notice Date- ;!"é,ﬂﬁl? bl s 2"&:’;;; ZMU"D" Esaucton SaleNotic for Salo o Inmovalie Assts under the Securiisaton and Reconsrueion o Flnann:lll Asees and
" Descriptions of the B) Possession date e S i Enfon:-m mmmmnwtmuahmmmmqsmm
co- bormower, property/Properties C) Outstanding Balance | D@posit (EMD) Submission EMD, 'mb/ given o the publc in ganeral and in particuar o the Bomawer / Co-Bomawer! Mortgagor (s )Gwam'[ﬂ i
2. Account No as par Demand Notice | 3.8 Incremental | - Date and tme of progerty i opric Tk e Secured Gzl e Prysical posoason o wih s ot sk Aot
Amount Inspaction Offcar of Vistaar Financal Services Privata Limited undar the SARFAESI Act 2002 and in exarsse of powers conferred undr sacion 13(12)
read with Rules 8 2nd 1 of the securty infarest (Enforcement) Rula pursuant o notics undar secion 13(2) of the SARFAES Act 2002
1 Kishorbhai Ramhbhal Al that piece and parcel of immovabie property A) Demand Notice Reserve Price Rs: | Date and Time of E-Auction The Secured Assets wil ba sold on "As is where is™, "As is what is”, and "Whatever there is" basis on 15th September 2022
Thakur, Mira property of Plot No-187A, Ad- Date-22-03-2022 21,50,000 13th September 2022 through E-Aucticn. |t is haraby informed fo General public that we e going % conduct public firough E-Aucion platform
Thakur, Avinash Kishorbhai | measuring 191,88 Sg Mars of Land Bearing R.S. B) Possession Eamest Money at 11:30 am to 12:30 AM provided at the website: hitps:lisarfaesi.auctiontiger.net
Thakur and Abhishek No-11iPaki 8 of Village Joghvad, TA-Lalpur, Dist- date; 24-06-2022 Deposit(EMD) :Rs (with unlimited extension 1. Name of Descriptions u' the A) Demand Notice Date Al Reserve Price, |A)Date and Time of E-Auction
Kishorbhai Thakur Jamnager-381170 butted and Beunded as East | C) Outstanding Balance 215,000/ of 5 min each) Borrowes, propertyiProperties 8) vy B)Eamest Money |B]Last Date of
2.Account No by-Roed is Situated, Wesl-Sub Piat No-16/G is as per Demand Bid Incremental Cmmm Al that :: and w':l :g ) Outstanding Balance | DO¢Posit (EMD qmlz‘:':f
01328BMLO0G3S stuated, South-Sub Plot No-168 is situated, | Motice: Rs.20,01,639 - | Amount:10000/- Last Date of Submission v o Al [ s FSI;‘:, Gy | a8 perDemand Notice qmﬁwﬂ"ﬂ
NorthCart Road Is situated Registration Detais- | alang with future intarest EMD wih KYC 1. Sadambhal x Oppasite Maheds 1 5o s Baier W0 w4 e o Eucin
Doc/Senal No-1837 In the Year 2008 with Sub | and ather charges ete til 091h Seplember 2022 . Mukhtar Ahemad | 12m0l8, Mochibazar, Main | ™ 35 54 aasy " | AlReserve Price 22 2 {130
Registar-Jamjodhpur regstered in the neme of actual payment up to 5:00 PM. Kadri, Javadhusen |y Hoau ""_"gg*c"’ ?‘ﬁ’ B) Possession date: Fein a0 "”'W“J"" iniiled
Kisharihai Rameshinal Thakur. The Mortgaged Date of Inspection Mukhtar Ahemad Numbev 1111)- “me 25-06-2022 [Eanest Manay a5 min
e O7th Seplember 2022 Kadr and BOUNDARIES: exe: S1cs () Outtanding Balnce | Depost (O} |B] it O of ki 40
on 0BI07/2019 wih office of the jstrar- Saiydaben No3%' Other Properly,| 2s per Demand Notice:| Rs.1,65,
o e RN T rm,..-;.-nn:gm:mz between 11.00 Am o 4.00 PM Qadermbbal ¥add |Waats Shan A mm W, mmmumm 2022 up to 500 PY.




